
 

have   already   established   a  he Central 
Inland Watersion. They are looking into it as 
to how far 
the water-way can be utilised between the vari 
ous parts of the country. Then regarding the 
development of Calcutta Port, I may fell the 
ho ami-able Member whole concept 
of Haldia Pott  is  to the deficiencies 
of Calcutta Port; it if only for that Haldia is 
ruining up and is expected to be 
commissioned before the middle of 1975. 
Regarding the third thing which Mr. Ganguli 
pointed out, perhaps  it is  not within  the 
purview of the 

discussion, but anyway, tlie   o ment 
is very much alive to the problem of getting   
adequate   Fresh   water   for   the  survival of 
Calcutta   Port. Tue.se points are being dis-
cussed   at   various    levels. 

THE  VICE-CHAIRMAN   (SHRI   
BIPINPAL DAS)  :    Tin- question is : 

"That the Bill  be passed". 
The motion was 

adopted, 

THE UNIVERSITY OF HYDERABAD 
BILL, 1974 

THE MINISTER OF EDUCATION 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN! : Sir, I beg to 
move- - 

"That the Bill to establish ami inc. , | a 
teaching University in the Stan of Andhra 
Pradesh and to provide for matters connec 
ted therewith or incidental thereto, as 
passed by the Lok Sabha, be taken into 
consideration." 

Sir, this Bill has arisen out of a decision 
that was taken as a part of the Six-Point For-
mula regarding the State of Andhra Pradesh, 
and it was in this connection that the 
honourable House will recall that the 
Constitution was amended and Article 37IE 
was added to the Constitution and ratified 
duly by the requisite number of States which 
has come into force, which gives to the 
Parliament the authority to establish a Central 
Univi in the State of Andhra Pradesh. In 
connc with    this   particular   Amendment    
1    would 

h is come into effect only recently 
from July 1, 1974—this Amendment 
utio md therefore the Govern 
ment has taken the earliest possibly 
opportunity 
of coining before Parliament with this parti 
cular Bill. There is a strong feeling in the 
State oJ desh that the University 
should be established without arrj delay what 
soever. There is a further desite that the 
University should start functioning as soon as 
possible. When this decision was first taken, 
1 had appointed a committee under tin- 
chaii-  
ihipofDi. George Jacob, Chairman "of the 
Uni\( its  Commission,  winch  
went into ta cts of the problem about 
of   the   University,   about   its 
jtti isdictio ad    s..    on.     1 In     co 
amittee 
made a number of recommendations not 
only with regard to the nature of the Uni- 
. itself but « hat type of academic activities 
mid undertake, etc. and it has also pre 
pared the draft, of the legislation, the main 
points of the legislatifefa, I would like to 
express my api   ecia ol   mi   efforts of 
Dr. 
Jacob and  his colleagues in doing this work 
for us it ry, veiy, short time.    This Bill 
has a number of interesting features whit a 
rather diffeient from some of the othei  L'ni-t   
would   briefly  mention   some'of The  Bill  is  
aheady  before 1c Members and I am sure it 
must have been studied. 

The first major point i, that it is going to 
be a unitary university and that it would 
uol affili te any institutions. However, there 
is in i in h I would like to clarify that 
we have put in a new idea in this Bill which v, 
is not recommended by the Jacob Committee 
and that was the university should be 
authorised to set up other campuses, if it so a 
Hyderabad, but within the Stan oi Vndhra 
Pradesh, This wc did because the whole 
concept is that the Univesity will take up 
interdisciplinary studies, which I sh I! refer to 
in a few minutes, and may therefore hud it 
desirable to set up one or two other campuses. 
lint these campuses will be ol' the v.111 be the 
integral par t s  of the Uni. 

ler. 

217 The Major Port Trusts [13 AUG. 1974] (Amdt.) Bill, 1974    218 



219 The University of [RAJYA SABHA] Hyderabad Bill, Wll 220 

1 Prof. S. Nurul Hasan] 
The next point is that while we have 

provided that this University will be open to all 
class s, castes and creeds, the only reservation 
which it lias been jmpowered to do is in 
Favour of the weaker sections of the 
community, particularly, Scheduled Castes and 
Tubes. By specifically making this provision, 
we hope that this University will cater to the i 
of the we ikei sections more carefully than the 
Other  Universities have been doing. 

The historical circumstances in which this 
University is being established are Ma b that 
there an- some siseablt sections of the popu 
l a t ion  or people living in Hyderabad who 
are finding it difficult to provide higher edu 
cation to their childten. The expt i 
of other Central Universities has shown that 
the overwhelming majority of students in a 
Central University comes from the pi 
whe.e th; University is located. Not only in 
Delhi, but alio in Al iga ih .  Banaras, Viswa 
Bharati and North Eastern Hill University 
this his been out experience. Theiefere, we 
ate not miking any provision lor reservation 
on the grounds of pi ice of re tidence or place 
of 
birth. 1 hope th Lt this University will add to 
the total educational faci l i t ies  available in 
Hyderabad and will specially piovide oppor 
tunities to those who are finding it difficult 
to get admission into the State Universities 
and institutions of Hyderabad to come and 
study here. At the sain? time we a < also 
thinking of the long-range developments. 
We feel that this Univcisity must add to the 
total academic and resources of thi 
country. For this purpose we have provided 
for   avenues   of   co';this 
University and the other institutions of higher 
learning, particularly, those which are being 
financed by the Central Covernmtnt, As you 
know, in Hyderabad there are a number of 
extremely fine research in s t i t u t e s  which are 
financed by the Central Government. There is 
the Central Institute of English and Foreign 
Languages financed by the Ministry of 
Education. Theie is the Regional Research 
Laboratory and there is the National Geo-
physical Laboratory finance! by the CSIR and 
the Ministry of Science and Technology. There  
is  the  Central   Nutrition   Laborat. 

There are thus any number of very fine res-
institutions. I hope it will be possible fur this 
University to cooperate and to collaborate with 
these research institutions as well as with any 
other ins t i tu t ions  of higher learning which 
may be there in Hyderabad or in any other part 
of the country. 

Sir, the Visiter, as in the case of all Ccnlial 
Universities, will be the President of India. As 
again in the case of the University of Ali-gaih 
where the Governor of U.P. is the Chief 
Rector, we are ptoviding that the Governor of 
tin- State ol'Andhra Pradesh shall be the t hi< 
1 Rector of this University. And, Sir, this 
would provide a linkage with the Stale of 
Andbra   Pradesh  and   the   University. 

Sir.  we have  brought into  this  University 
i   the concept of a high-power Planning 
Board as was first decided by this honourable 
House  in   the  case  of the Jawaharlal  Nehru 
Univ. after th.:;. it has been accepted 
ln the case of the No th-Eastern Hill Uni-aud 
this is being introduced in this University also. 
Wc want intci-disciplinary studies and that is 
why we are visualising schools of study rather 
than different departments aad faculties. All the 
other provisions. Sir, arc more or less on the 
same lines as have already been approved in 
the case of the North-Eastern Hill University 
which this House had approved. 

Sir, in respect of some of the matters, we are 
not providing for a detailed structure vet 
because we want deliberately to give flexibility 
to the University in order that it may decide, thi 
Planning Board may decide, what are going to 
be the schools and what are going to be the 
patterns of inter-disciplinary studies, how the 
problems which are of national importance, or 
of importance for the development of the 
region, how they are going to be tackled and so 
on. Therefore, Sir, the structure will have to be 
finalised later and wc hope that it will be done 
within 3 years and we 1 made provisions for 
detailed statutes to be in three years so that 
they may be placed before both the Houses of 
Parliament. If the honourable members wish lo 
discuss them, I have no doubt that the 
Government will be 
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forthcoming and would be quite prepared to 
have a detailed discussion. 

Sir, we are also wanting and visualising at 
least that there should be a u< w system of 
evaluation. Therefore, the old regulations, the 
old provisions of the University, in respect of 
the examination system have been modified 
and here it is visualised that the University may 
have either a system of examinations in the 
sense in which they are usually understood or 
any other method of evaluation which may be 
in consonance with the modern academic 
thinking. 

Sir, with these words, I request that the Bill 
be taken into consideration. 

The  question  was /imposed. 

 

THE VICE-CHAIRMAN (SHRI BIPINPAL 
DAS) : Have yon taken their can-sent ? 

 

THE VICE-CHAIRMAN (SHRI  BIPIX-
PAL DAS) :    I am just asking for information. 

 

THE   VICE-CHAIRMAN    SHRI  BIPIN-
PAL   DAS)    :    All   right. 

The question tfias proposed. 

THE  VICE-CHAIRMAN  (SHRI  BIPIN-
PAL DAS)  :    Yes. Dr. Sinha. 
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THE VICE-CHAIRMAN (SHRI BIPINPAL 

DAS) : The discussion on the Bill will 
continue   tomorrow.    Mr.   Shekhawat. 

HALF-AN-HOUR DISCUSSION ON 
POINTS ARISING OUT OF ANSWER TO 
UNSTARRED QUESTION NO. 41 GIVEN 

ON THE 22ND JULY, 1974 RE 
CHEMICAL COMPLEX AT SAMBHAR 

IN RAJASTHAN 

 
THE VICE-CHAIRMAN (SHRI BIPINPAL 

DAS ): Mi. Shekhawat, I will close this 
discussion just at 6.30. If you want the 
Minister to reply you control your time accor-
dingly. 

 
"M/s. Hindustan Salts Ltd., Jaipur, a Public 

Sector Undertaking, have submitted two 
applications for grant of industrial licence 
under the Industries (D & R) Ac*, 1951, for 
setting new units at Sambhar in the State oT 
Rajasthan for manufacture ef 16—13 
RSS/ND/74  


